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TET, TS e T, OF Teqm Iy raeds THe, A<l g0 AT a6 Idi ol STqaTd FT T AT

ST T AT |

IF Afarfaae &t &=y 39 i IT-GTRT (2) e werw st g o war s ot saer sifaw

g |

T SATAAAT  FANT A ATAT I o TET AT AT AT TeOH TTIAFHTL F I FIATAT § JTAET
& oY 3T [Raas SARRAT gIT HLreAr foham ST aaar 3 |

ATIAT

TISTEATH 5T % FATSHTATE forer § T 1ot 552 % .. 69.75 7 f.#1.75.75 (F1aTer7 Iq@ve
e FATSHTETIR) & [0 3TSie T ST ATt 63T Ted ST aT §3aT digd G F7 |@ferm fFawr

TS T ATH: TSI Srer &7 AT FATSATER

ahﬁ?ﬁ ER MRS A FT &R || R AT Il | G F1 asa & FT AR

HeE (FaTia Tae) (FFIX)

1 2 3 4 5 6

ATAF T AT TATSHTETIL
T T ATH; STATR
1 287/1040 GECARA T070 H=F 0.0062 (377 ) 0.0062
2 635 IGEl T 2 0.0129 (F%7 ) 0.0129
3 636 BELl T 7. SraTer 0.0545 (3#:47) 0.0545
4 661 fasft T, AT 0.0039 (FFa7 ) 0.0039
5 664 IGEl T 2 0.0071 (F%4%) 0.0071
6 665 qCHT T070 H=F 0.0223 (37 ) 0.0223
7 666 fasft i 2 0.0013 (FFa7) 0.0013
8 667 IGEl T 2 0.0104 (37 ) 0.0104
9 668 IGEl TR 2 0.01 (FFaT) 0.01
10 669 GECAR] 070 T=F 0.05 (FFa7) 0.05
11 670 :m(_j)m F07O0 smaTsr || 0.0387 (zFAT) 0.0387
12 671 IGEl T, . ATETET 0.0077 (347 ) 0.0077
13 672 BEl T2 2 0.324 (ZFa7) 0.324
14 672/1051 GECAR] #1070 TEF 0.0228 (F#:47) 0.0228
15 673 AT T. q. 9= 0.2107 (3%37) 0.2107
16 673/1052 RELl T2 2 0.0396 (FF:47 ) 0.0396
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17 673/1054 070 TrEaT 0.29 (FAY) 0.29
18 674 090 It 0.1186 (FFTT ) 0.1186
19 674/1082 F0HO ewer 0.0092 (Z%47 ) 0.0092
20 676 090 It 0.0024 (ZFTT ) 0.0024
21 678 T g, T 0.0442 (ZFTT) 0.0442
22 758 T g% 1 (ZFTT) 1
23 758/1037 ESES 0.16 (FFa7 ) 0.16
24 758/1047 T 2 0.19 (FF47) 0.19
25 759 T 2 0.0418 (Z%F4T ) 0.0418
26 760 FOHO ey 0.0238 (ZFa7 ) 0.0238
27 762 T 2 0.0159 (a7 ) 0.0159
28 763 T 2 0.0097 (Z%47 ) 0.0097
29 770 F0HO AraTar 0.001 (FFTX) 0.001
30 779 T 2 0.0016 (ZF4T ) 0.0016
31 784 AT 2 0.013 (F%a¥) 0.013
32 792 aTet 3 0.0072 (F%aT ) 0.0072
33 793 =TT 3 0.0479 (Z%F47 ) 0.0479
34 794 EE 0.0074 (F%aT ) 0.0074
35 795 090 =T 0.0052 (FFaT ) 0.0052
36 796 F0HO ey 0.0194 (FFaT ) 0.0194
37 835 FTLHT 2 0.2584 (a7 ) 0.2584
38 835/1063 T 2 0.2904 (Z%47 ) 0.2904
39 835/1066 T 2 0.1293 (FFIT) 0.1293
40 835/1067 T 2 0.1585 (Z&47 ) 0.1585
41 835/1078 T 2 0.14 (FFa¥) 0.14
42 836 F0HO raTer 0.0426 (FFIT) 0.0426
43 836/1079 T 2 0.0322 (Z%47 ) 0.0322
44 837 T 2 0.0291 (FFIT ) 0.0291
45 837/1077 AT 2 0.0118 (3%7) 0.0118
46 838 AT 2 0.0125 (3%a7) 0.0125




4

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

47 839 fsft TTTHT 2 0.005 (Fa¥ ) 0.005
48 840 IREl EEES 0.004 (FF7T ) 0.004
49 841 fasft TTRTHT 2 0.0112 (FF47) 0.0112
50 843 fasft T . ATy 0.0089 (FF247) 0.0089
51 844 fasft T . ey 0.0121 (FFa7) 0.0121
52 845 fsft U C I 0.0006 (247 ) 0.0006
53 850 fasft ATEr 3 0.0234 (%247 0.0234
54 851 GECARA T, q. JATS 0.0041 (337 ) 0.0041
55 854/1012 BREl i 2 0.0004 (ZFa7) 0.0004
56 861 BREl T, AT 0.0008 (ZF2a7 ) 0.0008
T FT A TAH

57 206 GECARA T0H7O0 H=F 0.4393 (37 ) 0.4393
58 206/1100 TR T, T 0.2369 (FFa7 ) 0.2369
59 290 GECARA} F070 A=F 0.3778 (F%aT ) 0.3778
60 290/1101 GECAR] #1070 <At 0.033 (FFa7) 0.033
61 300 BELl T 1 0.0421 (FF47) 0.0421
62 301 BELl #07O st || 0.0332 (FFAT) 0.0332
63 346 TR 070 TTET 0.0032 (ZF247) 0.0032
64 348 fasft AT 1 0.0023 (ZF2a7) 0.0023
65 349 GECAR] #070 TrEaT 0.0033 (3F47) 0.0033
66 350 REl TR 1 0.1393 (247 0.1393
67 353 TR #1070 TrEaT 0.0002 (ZF247) 0.0002
68 354 GECARA] F0TO AT 0.101 (F%FaT) 0.101
69 358 :;_j)m UR:EEIEIET 0.0174 (ZFT ) 0.0174
70 359 TR F070 =TT 0.32 (zFa7) 0.32
71 360 TR #1070 =TerTE||  0.0106 (FFAT) 0.0106
72 70 TR F07O AETTE||  0.0845 (FFAY) 0.0845
73 71 TR #1070 AT 0.0037 (zFa7) 0.0037
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74 72 AT (I TI) |[ir.9. Afvay 0.0059 (%7 ) 0.0059
75 85 IGEl AT 1 0.0012 (F%7) 0.0012
T T ATH: FATAT

76 1674 BELI 07O =TT 0.0012 (FFa7) 0.0012
77 1678 LTS F090 9 WIE||  0.0146 (%47 ) 0.0146
78 1744 LTS FOHO =TT 0.0268 (247 ) 0.0268
79 1744/5413 TCHRT F0TO ATaTaT 1.4429 (3FTT) 1.4429
80 1744/5580 REL F0H0 H=F 0.1202 (FFaT ) 0.1202
81 1744/5614 GECARA} F070 A=F 0.1939 (FFaT ) 0.1939
82 3401 EEL Tl 1 0.1922 (FF4T) 0.1922
83 3405 BELI LT 1 0.0305 (247 ) 0.0305
84 3406 BELI LT 1 0.0085 (ZF47 ) 0.0085
85 3430 EEL LT 1 0.0608 (FFa ) 0.0608
86 3431 BELI LT 1 0.063 (FTX) 0.063
87 3460 BEL Tl 1 0.0002 (FFaT ) 0.0002
88 3461 BEL Tl 1 0.0441 (FFAT ) 0.0441
89 3462 BEL Tl 1 0.0454 (ZFaT ) 0.0454
90 3463 BELI LT 1 0.0643 (FFTT) 0.0643
91 3464 IGEl Tt 1 0.0627 (Z%a7 ) 0.0627
92 3465 BEL Tl 1 0.006 (FF¥ ) 0.006
93 3466 GREDRA] 090 T=F 0.0376 (247 ) 0.0376
94 3467 BEL LT 1 0.0153 (FFaT) 0.0153
95 3477 BEL LT 1 0.0032 (FFa ) 0.0032
96 3478 IREL T 1 0.0199 (Z&47 ) 0.0199
97 3483 IREL T 1 0.081 (Fa¥) 0.081
98 3484 BEL LT 1 0.0364 (ZFTT) 0.0364
99 3485 BEL LT 1 0.062 (F7X) 0.062
100 3486 EEL LT 1 0.0294 (Z%47 ) 0.0294
101 3490 IREL e 0.0004 (Z&47 ) 0.0004
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102 3490/5520 IREL TE 0.0091 (Z&47 ) 0.0091
103 3495 EEL LT 1 0.004 (ZFa¥) 0.004
104 3496 BEL LT 1 0.017 (%X 0.017
105 3497 BELI LT 1 0.0531 (247 ) 0.0531
106 3498 EEL LT 1 0.048 (Fa¥) 0.048
107 3499 GEEAEA] F070 TE=F 0.0485 (Z%47 ) 0.0485
108 3500 GREAER] F0H0 H=F 0.02 (F%a¥) 0.02
109 3501 GREARA] F0H0 H=F 0.0256 (ZFa7 ) 0.0256
110 3502 IGEl aTat 1 0.012 (F%7) 0.012
111 3503 EEL LT 1 0.0332 (Z%a7 ) 0.0332
112 3504 GREARA] F0H0 H=F 0.12 (F%a¥) 0.12
113 3505 GREARA] Tl 1 0.06 (F%a¥) 0.06
114 3506 EEL LT 1 0.004 (FFa¥) 0.004
115 3507 BELI LT 1 0.2284 (247 ) 0.2284
116 3508 BEL FIAT 2 0.1984 (TFaT ) 0.1984
117 3509 GREARA] T, . T=F 0.0381 (TFaT ) 0.0381
118 3565 GREARA] F0HO0 AT 0.0346 (ZFaT ) 0.0346
119 3587 BELI LT 3 0.0313 (247 ) 0.0313
120 3588 BELI LT 3 0.0176 (247 ) 0.0176
121 3589 BEL =TT 3 0.0121 (FFAT) 0.0121
122 3590 IREL LT 3 0.0106 (247 ) 0.0106
123 3592 Z:?S)m .9, ey 0.0015 (247 ) 0.0015
124 3593 TR T070 wmTg||  0.1777 (FFAT) 0.1777
125 3594 :%:r)m .7, ey 0.0172 (B%47 ) 0.0172
126 3597 m (= 9. sraar 0.0344 (Z#27) 0.0344
EEIR)]
127 3737 AT T070 =mTg||  0.0337 (FFAT) 0.0337
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128 3737/5399 LTS F090 9 WIE||  0.0514 (%47 ) 0.0514
129 3782 LTS 070 TrEaT 0.0159 (Z&47 ) 0.0159
130 3790 GREARR] 090 TrEaT 0.2532 (247 ) 0.2532
131 3795 BELI LT 3 0.0026 (ZFTT ) 0.0026
132 3798 EEL F0HO AraTaT 0.0294 (Z%47 ) 0.0294
133 3817 EEL FTCHT 2 0.0661 (247 ) 0.0661
134 3820 GREAER] T 2 0.0006 (ZFIT ) 0.0006
135 3853 GREARA] 070 TrEaT 0.0715 (ZFaT ) 0.0715
136 3854/5293 EEL T 2 0.004 (FFa¥) 0.004
137 3854/5321 GECARA] EEE 0.1695 (F#7 ) 0.1695
138 3855 GREARA] F0H0 H=F 1.67 (ZFTT) 1.67
139 3856 BELI F0H0 H=F 0.2302 (FFaT ) 0.2302
140 3857 EEL LT 3 0.0074 (2547 ) 0.0074
141 3863 EEi Tl 3 0.0177 (F7T) 0.0177
142 3865 BEL =TT 3 0.0178 (FFaT ) 0.0178
143 3866 BEL T 2 0.1503 (FFaT ) 0.1503
144 3872 BEL AT 2 0.1167 (TFaT ) 0.1167
145 3874 IGELl FTLTHT 2 0.0218 (F%aT) 0.0218
146 3905 BELI T 2 0.0069 (ZFa7 ) 0.0069
147 3906 BEL F0HO ey 0.0908 (FFaT ) 0.0908
148 3926 LTS 090 9WIE||  0.0079 (BF47 ) 0.0079
149 3927 GREARAS 090 9rIE||  0.0095 (ZFA7 ) 0.0095
150 3927/5322 :;_j)m F0TO ATaTar 0.0237 (347 ) 0.0237
151 3928 :%(_j)m F0HO ey 0.0137 (Z%47 ) 0.0137
152 4283 LTS 090 9 TrIE||  0.0289 (BFAT ) 0.0289
153 4284 IGEl JTet 3 0.0477 (347 ) 0.0477
154 4289 GREARAS 090 9 WIE||  0.0136 (%Y ) 0.0136
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155 4289/5412 TR 1§FOHO EIRAMIES 0.0161 (3% ) 0.0161
156 4290 qCHRT T070 =mTg||  0.0254 (FFAT) 0.0254
157 4291 TCHRT F070 =ErTE||  0.0078 (FFAY) 0.0078
158 4303 GECARA} 1§r013;0 EIRAIES 0.0012 (gFaT) 0.0012
159 4304 qCHT T070 AmTg||  0.0043 (FFAT) 0.0043
160 4305 IEEl ELRIFRED 0.0204 (ZF7) 0.0204
T (AT
161 4306 , ( Uk e ICI) 0.0152 (2F47) 0.0152
THTI)
T (AT
162 4307 . ( 1QFOHO et 0.0225 (%37 ) 0.0225
T=T)
q (ATH
163 4308 . ( ‘Tﬂ. raTat 0.0284 (a7 ) 0.0284
THTI)
q (ATH
164 4325 , ( T, ey 0.0426 (%47 0.0426
THTI)
165 4326 qCHT T07O ArTg||  0.0482 (FFAY) 0.0482
166 4327 qCHT F070 AErTg||  0.1556 (§F4Y) 0.1556
q T (IATH
167 4328 , ( H090 wrardr || 0.0262 (FFAT) 0.0262
EEIDE)!
T (AT
168 4329 . ( 1§rOHO et 0.02 (Z%aT) 0.02
T=T)
q T (IATH
169 4330 . ( 1§rOTjO EICIET 0.0197 (F%aT ) 0.0197
e
A (AT
170 4331 , ( .9, SaTar 0.0254 (%7 ) 0.0254
=)
171 4332 qCHRT F07O AErTg||  0.0751 (FFAY) 0.0751
172 4333 IGEl FIAT 2 0.0124 (F%aT ) 0.0124
173 4333/5398 TR ?FOHO EIEAMIES 0.0508 (&7 ) 0.0508
174 4369 TR ?FOHO =TT 0.0182 (3#a7) 0.0182
175 4369/5612 TCRTEY qQFOHO AT g 0.3862 (gFa7) 0.3862
176 4370 TCRTEY F07O ITeT 0.0255 (%37 ) 0.0255
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177 4371 GEEARA] F090 9 WIE||  0.2819 (B%47 ) 0.2819
178 4372 BEL FTCHT 2 0.0082 (Z&4¥ ) 0.0082
179 4422/5348 TCHRT F07O0 qATE 0.0015 (FFaT ) 0.0015
180 6272/4327 LTS 090 9 TITE 0.22 (FAX) 0.22
181 6273/4327 LTS 090 9 WIE||  0.0189 (%Y ) 0.0189
182 6274/4327 qCHRT T070 ArTg||  0.4586 (FFAT) 0.4586
183 6332/3797 GREAER] 090 TrEaT 0.0094 (ZFTT ) 0.0094
T T ATH: AT

184 1 LTS F0HO AraTar 0.1648 (ZFaT ) 0.1648
185 6 LTS T 3 0.3852 (ZFaY ) 0.3852
186 7 LTS T 3 0.253 (%X 0.253
187 8 GREARA] 09O st 0.2555 (24T ) 0.2555
T FT AT TH=G

188 180 LTS T 2 0.0192 (FFa¥ ) 0.0192
189 183 e T 2 0.0033 (ZFa7 ) 0.0033
190 203 GREARA] 090 T=F 1.7618 (ZFAT) 1.7618
191 221/336 BEL AT 2 0.005 (FA¥) 0.005
192 222/337 BEL FTAT 2 0.0177 (FF4T) 0.0177
193 224 GECARA} FTLTHT 2 0.086 (F%<a7 ) 0.086
194 226 GREARA] F0HO ey 0.0131 (FFaT) 0.0131
T FT AT L&A

195 239 GREARAS F0qO0 =TT 0.0564 (FFTT ) 0.0564
196 240 GECARA] F07O A=F 0.1672 (F%aT ) 0.1672
197 240/361 GECARA} aTal 2 0.018 (3#a7) 0.018
198 241 TCHT aTal 2 0.0562 (%7 ) 0.0562
199 241/343 GREARA] LT 2 0.0059 (FFIT ) 0.0059
200 243 LTS LT 2 0.0011 (ZFIT) 0.0011
201 244 AT T070 H=F 0.04 (g%aT) 0.04
202 245 GECARA} T070 H=F 0.0087 (3%a7 ) 0.0087
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203 246 GEEARA] TRl 2 0.0279 (FFa7 ) 0.0279
204 247 LR TRl 2 0.0046 (FFa7 ) 0.0046
Total 18.3483

[T. 5. RW/JAI/RJ/CE-RO/NH-12012/2025/03/3A]
g T, fATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 15th May, 2025

S.0. 2182(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH552 EX. in
the stretch of land from Km. 69.75 to Km. 75.75 (Office of SDM Sawai Madhopur) in the district of SAWAI
MADHOPUR in the state of RAJASTHAN, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDM Sawai Madhopur in writing
and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH552 Ex. in the stretch of land from
Km. 69.75 to Km. 75.75 (Office of SDM Sawai Madhopur) in the district of SAWAI MADHOPUR
in the state of RAJASTHAN

State: RAJASTHAN ||District: SAWAI MADHOPUR
SI. No. Survey/Plot Type of Land ||Nature of Land Area Area
Number (in Local Unit) (in Hectares)
1| 2 L s I 4 | 5 [ 6

Taluk: Sawai Madhopur

Village: Jeenapur

1 ||287/1040 ||Government  ||G. M. SADAK || 0.0062 (Hectare )|| 0.0062
2 |l635 ||Private [INAHARI2 | 0.0129 (Hectare )| 0.0129
3 ||636 ||Private lc.M. AABADI || 0.0545 (Hectare )| 0.0545
4 |l661 ||Private llc.M. AABADI || 0.0039 (Hectare )| 0.0039
5 ||664 ||Private [INAHARI2 | 0.0071 (Hectare )| 0.0071
6 ||665 lcovernment  |[G. M. SADAK || 0.0223 (Hectare )| 0.0223
7 ||666 ||Private INAHARI2 || 0.0013 (Hectare )| 0.0013
8 |l667 ||Private INAHARI2 || 0.0104 (Hectare )| 0.0104
9 ||668 ||Private INAHARI2Z || 0.01 (Hectare )|| 0.01
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10 ||669 ||Government ||G M. SADAK || 0.05 (Hectare )|| 0.05
11 670 g;’:;hma‘;’;t(fram G. M. AABADI 0.0387 (Hectare ) 0.0387
12 ll671 |[Private lG.M. AABADI || 0.0077 (Hectare )| 0.0077
13 |l672 ||Private INAHARI2 || 0.324 (Hectare )| 0.324
14 |l672/1051 ||Government  ||G. M. SADAK || 0.0228 (Hectare )|| 0.0228
15 |l673 ||Government  ||G. M. SADAK || 0.2107 (Hectare )|, 0.2107
16 |l673/1052 ||Private INAHARI2 || 0.0396 (Hectare )| 0.0396
17 ||l673/1054 ||Government  ||G. M. RASTA || 0.29 (Hectare )| 0.29
18 |l674 ||Government  |[G. M. PAAL || 0.1186 (Hectare )|, 0.1186
19 674/1082 Government (S;HII\\A/ISH AN 0.0092 (Hectare ) 0.0092
20 |l676 lGovernment  |[G.M.PAAL || 0.0024 (Hectare )|| 0.0024
21 |l678 ||Government  ||G.M. PAL | 0.0442 (Hectare )| 0.0442
22 ||758 ||Government ||G M. SADAK || 1(Hectare)|| 1
23 ||758/1037 ||Government ||BAJAD || 0.16 (Hectare )|| 0.16
24 |[758/1047 |[Private [BARANI2Z || 0.19 (Hectare )| 0.19
25 ||759 ||Private INAHARI2 || 0.0418 (Hectare )| 0.0418
26 ||760 ||Private lc. M. AABADI || 0.0238 (Hectare )| 0.0238
27 762 |[Private INAHARIZ || 0.0159 (Hectare )| 0.0159
28 ||763 ||Private INAHARI2 || 0.0097 (Hectare )| 0.0097
29 ||l770 ||Private lc. M. AABADI || 0.001 (Hectare )| 0.001
30 779 |[Private INAHARIZ || 0.0016 (Hectare )| 0.0016
31 |[784 ||Private IBARANI2 || 0.013 (Hectare )| 0.013
32 792 ||Private lIcCHAHI 3 | 0.0072 (Hectare )| 0.0072
33 |[793 |[Private [CHAHIZ || 0.0479 (Hectare)| 0.0479
34 |[794 ||Private ||bajad || 0.0074 (Hectare )| 0.0074
35 ||l795 ||Private lc.M.CcHAH | 0.0052 (Hectare )| 0.0052
36 796 |[Private [G. M. AABADI ][ 0.0194 (Hectare )| 0.0194
37 ||835 lGovernment  |BARANI2 || 0.2584 (Hectare )| 0.2584
38 ||835/1063 lGovernment  |BARANI2 || 0.2904 (Hectare )|| 0.2904
39 ||835/1066 lGovernment  |BARANI2 || 0.1293 (Hectare )|| 0.1293
40 ||835/1067 |lGovernment  |BARANI2 || 0.1585 (Hectare )| 0.1585
41 ||835/1078 ||Government  |[BARANI2 || 0.14 (Hectare )| 0.14
42 ||l836 ||Private lc. M. AABADI || 0.0426 (Hectare )| 0.0426
43 |[836/1079 ||Private IBARANI2 || 0.0322 (Hectare )| 0.0322
44 ||837 ||Private [BARANI2 | 0.0291 (Hectare )| 0.0291
45 |l837/1077 ||Private IBARANI2 || 0.0118 (Hectare )| 0.0118
46 ||838 ||Private IBARANI2 || 0.0125 (Hectare )| 0.0125
47 |l839 ||Private |[BARANI2 || 0.005 (Hectare )| 0.005
48 840 ||Private IBAJAD I 0.004 (Hectare )| 0.004
49 841 ||Private IBARANI2 || 0.0112 (Hectare )| 0.0112
50 ||843 ||Private |G.M. AABADI || 0.0089 (Hectare )| 0.0089
51 ||844 ||Private lc.M. AABADI || 0.0121 (Hectare )| 0.0121
52 |845 ||Private lc.M. AABADI || 0.0006 (Hectare )| 0.0006
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53 [l850 [Private [cHAHIS || 0.0234 (Hectare)| 0.0234
54 ||851 ||Government  ||G. M. TALAI || 0.0041 (Hectare )|, 0.0041
55 |[854/1012 |[Private INAHARI2Z || 0.0004 (Hectare )| 0.0004
56 |l861 |[Private lG.M. AABADI || 0.0008 (Hectare )| 0.0008
Village: Borif

57 ||206 ||Government  ||G. M. SADAK || 0.4393 (Hectare )|, 0.4393
58 |[206/1100 [Government  ||[G.M. RASTA || 0.2369 (Hectare )| 0.2369
59 290 ||Government  ||G. M. SADAK || 0.3778 (Hectare )|, 0.3778
60 29071101 [Government  ||G. M. NALI ]| 0.033 (Hectare )| 0.033
61 1300 |[Private [BARANIT || 0.0421 (Hectare)| 0.0421
62 301 ||Private |G. M. AABADI || 0.0332 (Hectare )| 0.0332
63 ||346 ||Government  ||G. M. RASTA || 0.0032 (Hectare )|| 0.0032
64 ||348 ||Private IBARANI1T || 0.0023 (Hectare)|| 0.0023
65 ||349 ||Government  |[G. M. RASTA || 0.0033 (Hectare )|| 0.0033
66 1350 |[Private [BARANIT || 0.1393 (Hectare)| 0.1393
67 ||353 lGovernment  ||G. M. RASTA || 0.0002 (Hectare )| 0.0002
68 ||354 |lGovernment  |[G. M. NALI || 0.101 (Hectare )| 0.101
69 358 g:rzzhma‘;';t()&am G. M. AABADI 0.0174 (Hectare ) 0.0174
70 359 Government SH%QAGAH 0.32 (Hectare ) 0.32
71 360 Government gHXhAGAH 0.0106 (Hectare) 0.0106
72 70 Government SH'XR AGAH 0.0845 (Hectare ) 0.0845
73 |71 ||Government  ||[G.M.NALI || 0.0037 (Hectare )|, 0.0037
74 72 (S:t‘;]r:rg‘o” Dev 5 M. MANDIR 0.0059 (Hectare ) 0.0059
75 |85 ||Private IBARANI1T || 0.0012 (Hectare)|| 0.0012
Village: Kushtala

76 1674 [Private [G. M. BAADA || 0.0012 (Hectare ) 0.0012
77 1678 Government >N 0.0146 (Hectare ) 0.0146
78 ||1744 ||Government  ||G. M. AABADI || 0.0268 (Hectare )|| 0.0268
79 |[1744/5413 ||Government  ||G. M. AABADI || 1.4429 (Hectare )|| 1.4429
80 |[1744/5580 ||Private lc. M. SADAK || 0.1202 (Hectare )| 0.1202
81 |[1744/5614 |lGovernment  |[G. M. SADAK || 0.1939 (Hectare )|| 0.1939
82 |[3401 ||Private llIcCHAHI 1 | 0.1922 (Hectare)|| 0.1922
83 |3405 ||Private lcCHAHI 1 | 0.0305 (Hectare )| 0.0305
84 |[3406 ||Private llcHAHI 1 [ 0.0085 (Hectare )| 0.0085
85 |[3430 ||Private llIcCHAHI 1 | 0.0608 (Hectare )| 0.0608
86 |3431 ||Private lcCHAHI 1 I 0.063 (Hectare )| 0.063
87 |3460 ||Private |ICHAHI 1 | 0.0002 (Hectare )| 0.0002
88 ||3461 ||Private llcHAHI 1 | 0.0441 (Hectare )| 0.0441
89 |3462 ||Private lcHAHI 1 || 0.0454 (Hectare )| 0.0454
90 |3463 ||Private |ICHAHI 1 || 0.0643 (Hectare )| 0.0643




[T 1l—=ve 3(ii)]

HILT 7 TSTIA . AT

13

91 |[3464 [Private [cHAHIT || 0.0627 (Hectare) 0.0627
92 ||3465 ||Private |ICHAHI 1 I 0.006 (Hectare )| 0.006
93 |[3466 ||Government  ||G. M. SADAK || 0.0376 (Hectare )|, 0.0376
94 |[3467 |[Private lchARIT || 0.0153 (Hectare)| 0.0153
95 |3477 ||Private |ICHAHI 1 || 0.0032 (Hectare )| 0.0032
9 |[3478 |[Private lcHARIT || 0.0199 (Hectare)| 0.0199
97 |[3483 |[Private lchariT [ 0.081 (Hectare)| 0.081
98 ||3484 ||Private |ICHAHI 1 || 0.0364 (Hectare )| 0.0364
99 |[3485 |[Private chariT [ 0.062 (Hectare)| 0.062
100 |[3486 |[Private lcHARIT || 0.0294 (Hectare )| 0.0294
101 |3490 ||Private ||bajad || 0.0004 (Hectare )| 0.0004
102 |[3490/5520 |[Private lbajad [ 0.0091 (Hectare )| 0.0091
103 |3495 ||Private lIcCHAHI 1 I 0.004 (Hectare )| 0.004
104 |[3496 ||Private lcHAHI 1 I 0.017 (Hectare )| 0.017
105 |[3497 |[Private [CHAHIT || 0.0531 (Hectare))| 0.0531
106 |[3498 ||Private lIcCHAHI 1 I 0.048 (Hectare )| 0.048
107 |[3499 ||Government  |[G. M. SADAK || 0.0485 (Hectare )|| 0.0485
108 |[3500 ||Government  ||G. M. SADAK || 0.02 (Hectare )| 0.02
109 |3501 |lGovernment  ||G. M. SADAK || 0.0256 (Hectare )| 0.0256
110 |[3502 ||Private lcHAHI 1 I 0.012 (Hectare )| 0.012
111 |[3503 |[Private [CHAHIT || 0.0332 (Hectare))| 0.0332
112 |3504 |lGovernment  ||G. M. SADAK || 0.12 (Hectare )|| 0.12
113 ||3505 ||Government ||CHAHI 1 || 0.06 (Hectare )|| 0.06
114 |[3506 |[Private [cHAHIT ][ 0.004 (Hectare )| 0.004
115 |3507 ||Private lIcCHAHI 1 || 0.2284 (Hectare )| 0.2284
116 ||3508 ||Private IBARANI2 | 0.1984 (Hectare )| 0.1984
117 |[3509 [Government  ||G. M. SADAK || _ 0.0381 (Hectare )| 0.0381
118 ||3565 lcovernment  |[G. M. NALA || 0.0346 (Hectare )| 0.0346
119 ||3587 ||Private lcHAHI 3 | 0.0313 (Hectare )| 0.0313
120 |[3588 |[Private [CHAHIZ || 0.0176 (Hectare))| 0.0176
121 |3589 ||Private |IcCHAHI 3 | 0.0121 (Hectare)|| 0.0121
122 |[3590 ||Private llcHAHI 3 [ 0.0106 (Hectare )| 0.0106
123 3502 I(D:ommon (Gram |l M. AABADI 0.0015 (Hectare ) 0.0015
anchayat)
124 3593 Government SHXQAGAH 0.1777 (Hectare ) 0.1777
125 3594 gommon (Gram |l M. AABADI 0.0172 (Hectare ) 0.0172
anchayat)
126 3597 I(D:ommon (Gram |l M. AABADI 0.0344 (Hectare ) 0.0344
anchayat)
127 3737 Government gHXhAGAH 0.0337 (Hectare) 0.0337
128 3737/5399 Government gllﬂ'xl\i?AGAH 0.0514 (Hectare) 0.0514
129 |3782 lGovernment  |[G. M. RASTA || 0.0159 (Hectare )| 0.0159
130 3790 ||Government  ||G. M. RASTA || 0.2532 (Hectare )| 0.2532
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131 |[3795 [Private [cHAHIS || 0.0026 (Hectare )| 0.0026
132 ||3798 ||Private |G. M. AABADI || 0.0294 (Hectare )| 0.0294
133 |j3817 |[Private |BARANIZ || 0.0661 (Hectare )| 0.0661
134 |[3820 [Government  |[BARANIZ || 0.0006 (Hectare )| 0.0006
135 ||3853 ||Government  ||G. M. RASTA || 0.0715 (Hectare )|, 0.0715
136 ||3854/5293 ||Private |[BARANI2 || 0.004 (Hectare )| 0.004
137 ||3854/5321 ||Government  ||bajad || 0.1695 (Hectare )| 0.1695
138 ||3855 ||Government  ||G. M. SADAK || 1.67 (Hectare )|, 167
139 |[3856 |[Private |lG. M. SADAK || 0.2302 (Hectare )| 0.2302
140 |[3857 |[Private lcHAHIS || 0.0074 (Hectare )| 0.0074
141 |3863 ||Private |ICHAHI 3 | 0.0177 (Hectare || 0.0177
142 |[3865 |[Private [CHAHI3Z || 0.0178 (Hectare))| 0.0178
143 |3866 ||Private IBARANI2 || 0.1503 (Hectare )| 0.1503
144 ||3872 ||Private IBARANI2 | 0.1167 (Hectare )| 0.1167
145 |[3874 |[Private [BARANI2 || 0.0218 (Hectare)| 0.0218
146 |[3905 ||Private IBARANI2 || 0.0069 (Hectare )| 0.0069
147 ||3906 ||Private |c. M. AABADI || 0.0908 (Hectare )| 0.0908
G. M.
148 3926 Government CHARAGAH 0.0079 (Hectare ) 0.0079
149 3927 Government ngxl\R AGAH 0.0095 (Hectare ) 0.0095
Common (Gram
150 3927/5322 panchayat) G. M. AABADI 0.0237 (Hectare ) 0.0237
151 3928 gommon (Gram |~ M. AABADI 0.0137 (Hectare ) 0.0137
anchayat)
152 4283 Government ngxl\R AGAH 0.0289 (Hectare ) 0.0289
153 |[4284 |[Private [CHAHIZ || 0.0477 (Hectare))| 0.0477
G. M.
154 4289 Government CHARAGAH 0.0136 (Hectare ) 0.0136
G. M.
155 4289/5412 Government CHARAGAH 0.0161 (Hectare ) 0.0161
G. M.
156 4290 Government CHARAGAH 0.0254 (Hectare) 0.0254
G. M.
157 4291 Government CHARAGAH 0.0078 (Hectare ) 0.0078
G. M.
158 4303 Government CHARAGAH 0.0012 (Hectare) 0.0012
159 4304 Government SH'XR AGAH 0.0043 (Hectare ) 0.0043
160 |[4305 ||Private |[cOMMERICAL|[  0.0204 (Hectare )| 0.0204
161 4306 gommon (Gram |l M. AABADI 0.0152 (Hectare ) 0.0152
anchayat)
162 4307 gomm"” (Gram |l M. AABADI||  0.0225 (Hectare ) 0.0225
anchayat)
163 4308 I(D:ommon (Gram |l M. AABADI 0.0284 (Hectare ) 0.0284
anchayat)
164 4325 gomm"” (Gram | M. AABADI 0.0426 (Hectare ) 0.0426
anchayat)
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165 4326 Government SH,XR AGAH 0.0482 (Hectare) 0.0482
166 4327 Government SH'X'R AGAH 0.1556 (Hectare ) 0.1556
167 4328 g’ommon (Gram |l M. AABADI 0.0262 (Hectare ) 0.0262
anchayat)
168 4329 gommon (Gram\|= m. AABADI 0.02 (Hectare ) 0.02
anchayat)
169 4330 g’ommon (Gram |\ M. AABADI 0.0197 (Hectare ) 0.0197
anchayat)
170 4331 g,ommon (Gram\|= m. AABADI 0.0254 (Hectare ) 0.0254
anchayat)
171 4332 Government >N 0.0751 (Hectare ) 0.0751
172 |[4333 |[Private IBARANI2 || 0.0124 (Hectare )| 0.0124
173 4333/5398 Government gH'xl\R AGAH 0.0508 (Hectare ) 0.0508
174 |[4369 [Government  ||G. M. CHOUKI][ _ 0.0182 (Hectare )| 0.0182
175 4369/5612 Government SHIXR AGAH 0.3862 (Hectare) 0.3862
176 ||l4370 ||Government  ||G.M.PAAL || 0.0255 (Hectare )|| 0.0255
177 4371 Government SH'X?AGAH 0.2819 (Hectare) 0.2819
178 ||l4372 ||Private IBARANI2 || 0.0082 (Hectare )| 0.0082
179 |l4422/5348 |lGovernment  |[G. M. TALAI || 0.0015 (Hectare )|| 0.0015
180 6272/4327 Government SH'X?AGAH 0.22 (Hectare ) 0.22
181 6273/4327 Government ngxl\R AGAH 0.0189 (Hectare) 0.0189
182 6274/4327 Government SH'XR AGAH 0.4586 (Hectare) 0.4586
183 |6332/3797 |lGovernment  ||G. M. RASTA || 0.0094 (Hectare )| 0.0094
Village: Alanpur
184 IR ||Government  ||G. M. AABADI || 0.1648 (Hectare )|| 0.1648
185 |l6 |lGovernment  |BARANI3 || 0.3852 (Hectare )| 0.3852
186 7 ||Government  |BARANIZ || 0.253 (Hectare )| 0.253
187 IE ||Government  ||G. M. AABADI || 0.2555 (Hectare )|| 0.2555
Village: Bambori
188 ||180 ||Government  |BARANI2 || 0.0192 (Hectare )|, 0.0192
189 183 llcommon IBARANI2 || 0.0033 (Hectare )| 0.0033
190 ||203 ||Government  ||G. M. SADAK || 1.7618 (Hectare )|, 1.7618
191 ||221/336 ||Private |[BARANIZ || 0.005 (Hectare )| 0.005
192 ||[222/337 ||Private IBARANI2 || 0.0177 (Hectare )| 0.0177
193 ||224 ||Government  |BARANI2 || 0.086 (Hectare )| 0.086
194 226 ||Government  ||G. M. AABADI || 0.0131 (Hectare )| 0.0131
Village: Kherda
195 ||239 ||Government ||G M. NALA || 0.0564 (Hectare )|| 0.0564
196 |[240 |lGovernment  ||G. M. SADAK || 0.1672 (Hectare )| 0.1672
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197 |[240/361 [Government  |ICHAHI2Z || 0.018 (Hectare )| 0.018
198 ||241 ||Government  ||[CHAHI 2 | 0.0562 (Hectare )| 0.0562
199 |[241/343 [Government  |[CHAHI2 || 0.0059 (Hectare )| 0.0059
200 ||243 ||Government  |[CHAHI 2 | 0.0011 (Hectare )| 0.0011
201 ||244 ||Government  ||G. M. SADAK || 0.04 (Hectare )| 0.04
202 ||245 ||Government  ||G. M. SADAK || 0.0087 (Hectare )|, 0.0087
203 ||246 ||Government  |[CHAHI 2 || 0.0279 (Hectare )| 0.0279
204 ||247 ||Government  ||[CHAHI 2 | 0.0046 (Hectare )| 0.0046

Total|| 18.3483

[F. No. RW/JAI/RJ/CE-RO/NH-12012/2025/03/3A]
SHAIKH AMINKHAN, Director
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